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Classifieds

—PERSONAT—

I,Sarabjit Kaur D/o Jagtar
Singh,R/0.A-175, 2nd
Floor,Fateh Nagar,New Delhi-
110018,have changed my
name to Sarabjeet Kaur,per-
manently, 0040657665-7

1,Shekh Pal,S/0 Vishnu
Dayal,R/0-Plot-47,Block-L,
Mohan Garden,Uttam Nagar
IWest,New Delhi-110059,inform
that Shekhar & Shekh Pal both
are one & the same person.
0040657680-7
[,Baljeet Singh S/0-Pritam
Singh,House No0-623/13\Vijay
Park Gurgaon,Haryana-
122001,Have Changed My
Name To Baljit Singh
Bhatia,Permanently

0040657665-1

I,Mukhtiyar Ahmed S/O-Habib
Ur Rehman R/0-2040,Gali
Kalyanpura-Ganj Mir Khan
DaryaGanj,New Delhi-
110002,Have Changed My
Name To Mukhtar Ahmed,
Permanently 0040657665-2

T,Akansha Sharma,D/0 Mahesh
Kumar Sharma,R/0 B-3, 2nd-
Floor,Flat.N0.202, Panchar
Wali Gali Chattarpur,New
Delhi-110074,have change my
name to Akansha
Permanently. 0040657665-6

I,Deepak Sabharwal S/0 DN
Sabherwal R/0 A-93 T-
Floor,Defence Colony,New
Delhi 110024,have changed
my name to Deepak
Sabherwal 0040657673-9

LFarnat labassum Ansari,Ww/0O
Furquan Ahmad R/O
House,No0-58,Gali.No-5 Rashid
Market Extension Krishna
Nagar Delhi-110051,Have
Changed My Name To
Tabassum,Permanently

0040657665-3

[,Furquan Ahmad Ansari,S/0O
Mohd Irfan R/0O.House.No-
58,Gali.No-5 Rashid Market
Extension Krishna-Nagar
Delhi-110051,Have Changed
My Name To Furquan
Ahmad,Permanently.

0040657665-4

[,Manpreet Kaur Vij D/o
Harinder Singh Vij,R/0 A-
113,2nd Floor,Inderpuri,Delhi-
110012,have changed my
name to Manpreet Kaur,per-
manently. 0040657665-5

I,Meenu Sabharwal,W/o0
Deepak Sabherwal R/0 A-93,
T—Floor,Defence Colony,New
Delhi 110024,have changed
my name to Meenu
Sabherwal. 0040657673-10

ILMohd Igbal S/o0 Nanne
Khan,R/0.H.No.C-
403,Street.No.8,Near
Almubina Masjid,
Wazirabad,Delhi-110084,have
changed my name to Igbal
Khan. 0040657673-8

I,Mohd Khalil,S/o0 Igbal
Khan,R/0 H.N0.C-403,Street
No.8,Near-Almubina Masjid,
Wazirabad,Delhi-110084,have
changed my name to Khaleel
Khan. 0040657673-7

I,Pranjal Sabharwal,S/o
Deepak Sabharwal R/0 A-
93,Top Floor,Defence
Colony,Delhi-110024,have
changed my name to Pranjal
Sabherwal. 0040657673-12

I,Nishant Sabharwal S/o-
Deepak Sabherwal R/o0 A-93,
T-Floor,Defence Colony,New
Delhi-110024,have changed
my name to Nishant
Sabherwal. 0040657673-11

I, Kundan Singh s/0-Roop
Singh Rawat R/o Village
Sarainkhet, Almora,
Sarainkhet, Uttarakhand-
263661, have changed my
name to Kundan Singh Rawat
Permanently 0040657140-6

PUBLIC NOTICE

General Public is hereby informed that my
clients Sh. Swatantra Kumar Aggarwal S/o
Dev Raj Aggarwal and Smt. Anita Aggarwal
W/o Sh. Swatantra Kumar Aggarwal both R/o
BC-45 , West Shalimar Bagh, North West
Delhi, Delhi-110088 have severed all their
relations with their son Sh. Karan Aggarwal
and his wife Smt. Komal Aggarwal both R/o
BC-45, West Shalimar Bagh, North West
Delhi, Delhi-110088 and they have no claim
or title to any of the properties possessed or
belonging to my clients, as the said properties
are all my clients self-acquired properties,
and they both have been debarred and
disowned from all movable and immovable
properties. Any person dealing with them
hereinafter shall be doing so entirely on his
own risk and responsibility. Neither my clients,
nor their properties, shall in any way be
responsible for any act, deed or dealing
done by Sh. Karan Aggarwal and Smt.
Komal Aggarwal.

Manish Rohilla (Advocate)

N-19A, Jangpura Extension, New Delhi

“PROPERTYFOR SALCE"

2.5 Acre Very Beautiful
Heritage look farm house,
Property is an architectural
Delight reminiscent of an old
Rajasthan Haveli, Lush Green
Landscaping. Contact
9316255513 or email; nriser-
vices2l@gmail.com

0020454047-3

Hil' Top Amusement park at

Kufri Himachal Pardesh 26
Bigha land 100 rooms con-
struction under pipeline for
ITC Hotel, Handsome returns.
Contact 9316255513 or email;
nriservices2l@gmail.com

0020454046-3

inatingly
Beautiful Bungalows, Sunder
Nagar, Maharani Bagh and
Westend New Delhi, Only gen-
uine buyers . Contact :
9316255513 or email; nriser-
vices2l@gmail.com

0020454051-3

BAY SHOWROOM IN THE
HEART OF CITY EXCELLENT
RETURNED ONLY GENUINE
BUYER. 9316255513

0020454042-2

SALE OF EXCEPTIONAL PRIME —

INDUSTRIAL PROPERTY LAND
AREA 3000 SQ YARD IN
INDUSTRY AREA OLD GT ROAD
KARNAL DELHI BEST FOR BAN-
QUETS HALL ONLY GENUINE
BUYER. 9316255513.

0020454044-3

SALE OF 4 Kanal Beautiful
Bungalow in VIP Sector,
Chandigarh, only Genuine
buyer, Dealer excuse.
Contact; 9316255513.

0020454043-2

PUBLIC NOTICE

Public al large are hereby
informed thal Smi. Seema Behl
(Wio Sh. Arun Behl) claims to be
the absolule owner and In
possession of Property Mo,
A-B6, Situated at Naraina Vihar,
MNew Delhi {zaid property) on the
basis of Gift Deed dated
22.02 2023 executed by Sh_Arun
Behl afier the death of his father,
namely, Sh. Satya Pal Behl, who
was the previous owner of said
property vide Conveyance Deed
dated 18.10.2006

MNow, Smt. Seema Behl
proposes fo morgage fhe
aforesaid property with our clien
W= HDFC Bank Ltd.

Any pearsonis] claiming any
rights, fifle or inferests
whatsoever, m and ower the
gforesaid propery of any par
thereof through sake, exchange,
mortgage, gift. trust, inheritance,
baguest, possassion, leasa, en,
gasement or otherwise may
lodge their claimsiobjechons wih
documentary proof theraof, to the
undersigned, within 10 days
from the date of publication of this
notice, as otherwise our chent
bank shall proceed fowards the
mertgage fransaction with good
fadth. as if thers are no subsisting
claims/objections, and all such
claims/obdections not filed in ime
shall be deemed o have been
waivad & given up and shall mot
be binding on her and ouwr dient
M/s HDFC Bank Ltd.
Maohd. Raees (Advocate)
Di445R12015
RAP Legal
Advocates & Legal Consulants
1693, Chitiaranjan Park,
New Delhi-110019.
Mabile No: 9654708907
Ph. 811-46063538, 41012503 Extn, 106

PUELIC NOTICE

Ba, it knman ko general pubkc at large,
under inssctans from and on bekslf of
my cliend 3hn Shiv Ganesh Vama S St
Vigdy SII'II.}h B k=410, Bharat Whar
Kakroda, Oehi-1 10078 Bas debared and
drsmaned his son, nassel, Shn Yash Yerma
and his wife Ms Kgal Yerma fram ali s
mreiable and medgveable properties due
to ther disrespectful and dschedence
behawiors and also savesed al his
relatizns wish Shem, I angbody desss with
them in amy manner, he'she skall do s
his/her own nisk, costs and censequences
My cienl shall nod in vy marmer fable and
resgansinke far the same

LEHIN MARGCHA (AD¥DCATE)
Enrad nig, 0157212

The General Public is hereby informed that
my clients Sh. Jagdish Chander S/o Late Shoji
Ram and his wife Nirmala Devi, both R/o
RZ-112C,Y-BLOCK,NEWROSHAN
PURA,NAJAFGARH, SOUTH WEST DELHI have
severed all their relations with their son Sh
Devender Kumar due to his bad habits. Both
of my above named clients have also
disowned and debarred his said son from all
their movable and immovable properties|
Anybody dealing with Sh Devender kuma
will do so at his/her/their own risk and
responsibilities and my clients will not be
responsible for any act, deed or dealing done]
by Sh Devender Kumar.

Praveen Rastogi ( Advocate )
Enrol No-D/244/06|

PUBLIC NOTICE

Goneral publc s bereby mformed
thal I, Beana Devi wila of Labe Sh.
Surash Humar rio #5667, Tokriwalan,
Azad Maked, Dekhi- 1103008 am e
sola and absolute ownar of the
enbire builfl-up properly. beaning
M0.9567, area S ES UG 57 8.
yds. [ aprpox. ). Sheated at Ward Mo
KIE, Tokrwalan, Pul Mithai, Azad
Market, Delh-110005, | am fully
pawared 13 sall, fransfar, gift
marigage o dispose of the sama to
AMPONE N ANy mannar as may likes,
i By shall craale By objeclion
orciaim ragarding the said proparty,
wahiich shall be deamed as null, void
and inaffacive and | am sodaly bable
faar tha =ama, Beena Devi

ﬂ-ﬂl'liﬂﬁ'l' Furmar (Advocate)

& For All Advertisement Book

ing

0120-6651214

Call

<Gl

PA2T 9p < Canara Bank

E-auction sale notices for sale of Immovable Assets under the Securitisation and Recanstruction of Financial Assets and Enfarcement of Security
InterestAct, 2002 read with proviso to rule 8 {6} of the Security Interest {Enforcement) Rules, 2002,

LAST DATE OF RECEIPT OF TENDER DOCUMENTS : 18.03.2023, UPTO 5.00 PM, DATE & TIME OF E-AUCTION :
20.03.2023, 11:00 AMTO 02.30. PM

Motice Is hereby gnven 1o the public in geaneral and in particular to the borrower (5} and Guarantor (5] that below described immovable property
morigaged / charged to the Secured Creditor, the constructive possassion of which has been taken by the authorised officer of Canara Bank, will
be sold on "As iswhereis", "As is What is®, and "Whatever there is" on 20.03.2023.

» =1 - 5
» |

CICLREIREL] v R PERFECT BANKING PARTNER

483/16 Chandan

Whilst care s taken prior to Civil Lines, Gurugram, Haryana Regd. Office: Alwaye, Kerala
acceptance of advertising
copy, itis not possible to verify PUBLIC NOTICE - GOLD AUCTION
its contents. The Indian || | Notice is hereby given to the public in general and the account holders in
Express (P) '—'”_“ted cannot be particular that e-auction of the pledged gold ornaments in the below mentioned
held responsible for such account/s will be conducted by Federal Bank Ltd., on 15/03/2023 through online
contents, nor for any loss or portal, https://gold.samil.in. Interested buyers may log on to the auction portal
damage incurred asaresultof || | or contact the Bank at Gurgaon for further information. In case e-auction is nof
transactions with companies, | | materialised for any reason on the date mentioned above, with respectany or all
associations or individuals items of the pledged ornaments, Bank shall be conducting private sale
advertising in its newspapers || | £.a,ction of the items on any subsequent date/s without further notice.
or Publications. We therefore
— Branch Loan Account Number
recommend that readers
make necessary inquiries burgaon 1500010000/ 192
before sending any monies or Gurgaon 13556800002996
entering into any agreements Gurgaon 3556800003366
with advertisers or otherwise GUraaon 3556800003333
acting on an advertisement in g
any manner whatsoever. Gurgaon 13506500003469
Gurgaon 13556800003747
Gurgaon 135590000004190
Gurgaon 1359050000452
Gurgaon 130000U0004395
11,13 Gurgaon T3556T00068788
RUSINESS Gurugram /MG Road T5286800000588 (2227TT1)
DA I LY- Gurugram/MG Road 1926060000000 (£220620)
5B Gurugram /MG Road 1523806000005/0 (2142907)
c Gurugram/MG Road 15286800000004 (2222109)
IAL EXPRESS
W - Gurugram/MG Road 192603800000307 (2207184)
Gurugram /MG Road 15286100010320 (2213037)
Date: 03.03.2023, Sd/-, Authorised Officer]
Place: Gurgaon For The Federal Bank Ltd,

firavacl

D 22 B, Rajouri Garden, New Delhi 110 027,
Ph.: 011 -46465263, 9810449799

° )N N O

Notice is hereby given under The Securitisation and Reconstruction of Financial Assets &
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Sectio
13(12) read with Rule -3 of The Security Interest (Enforcement) Rules, 2002. The Bank Issued
demand notices to the following Borrower/Co —Borrower/Guarantor on the date mentioned agains
their name calling upon them to repay the amount within Sixty days from the date of receipt of said
notice. Since, they failed to repay the amount, notice is hereby given to them and to the public i
general that the undersigned has taken the possession of the property described herein below i
exercise of powers conferred on him under section 13(4) of the said Act read with Rule 8 of the said
Rules on the dates mentioned against the name of the borrower.
The borrower, in particular and the public in general are hereby cautioned not to deal with the
property. Any dealing with the property will be subject to the charge of IDBI Bank Limited for the
amount given against their names with future interest and charges thereon.

Sr. Name of Borrower/ Date of
No, Co-borrower/Guarantor | Demand
and owner of the property Motice
1. Mr. Vijay Singh and
Ms. Shakuntla

@ IDBI BANK

A

Amount Ofs as
mentioned in the
naotice u/s 13(2)

at No. 00, oor,| Rs. 33,39,303/- (Rupees Ihi
Tower F, Oxy Homes, Three Lakh Thirty Nine
Behta Haripur, Loni Thousand Three Hundred

Date of
Physical

Possession
31.08.2021| 02.03.2023

Discription of
Mortgaged Property

Ghaziabad, Uttar Three Only)ason 19.03.2021
Pradesh-201102
Date: 03.03.2023 Sd/-
Place: New Delhi Authorised Officer, IDBI Bank Ltd

of Immovable Properties
by inviting Tenders

Together We can

| E’ﬁnfa%'ﬁ: | Syndicate I

Regional Office-2: 11/9, Silver Line Building, VIP Road, Civil Lines, Kanpur

Reserve Last date & Time
8| Name & Address of Borrower (s)/ Details of Immovable Property/ Price (Rs.) | of receiving Offers
No. Guarantor (s) & Balance Possession Type Eamnest Date & Time of
Amount/Branch Money (Rs.) E-Auction

Branch: Lalitpur-l, Mobile: B6E7510607, Email: cb4943@canarabank.com

1 | 1. Mrs. Saroj wio Shri Prahlad

2. Mr. Rahul Yadav Sfo Mr. Prahlad Yadav

Both Add: Bank Colomy Chandman Tehsid &
Distt Lakitpur UP 284403

Total Qutstanding Rs. 9,10472.74 as on
04 03.2021 + interest due and other expenses
MINUS Recovery if any

Branch : Jhansi ll. Mob: 9412751060, Email: cb18694@canarabank.com

2 | 1- Mrs. Ramkali Sen Wio Sri Hariram Sen,
House Mo. 121 (Did) & 156 [New) Mohalla
Laxman Ganj Nariya Bazar Jhansi District Jhansi
Uttar Pradaesh- 284001

2- Mr. Ravi Sen S/o Sri Hariram Sen, House MNo.
156 (Mew) Mohalla Laxman Ganj Nariya Bazar
Jhansi District Jhansi Litar Pradesh- 284001
Total Outstanding Rs. 238074.79 as on
05.07 2021 + interest due and other expenses
MINUS Recovery if any

Rs. 18.03,2023 upto
10.53,900.00 5.00pm

20.03.2023
11:00 AR fo 02:30 PM
{With unlimited
extension of 5 min,
duration each till the
conclusion of the sale)

House Property situated in Mohalla ward No. 9
Civil Lines inside hadal MNagar Palika Lalitpur
Pargana Tehsil & Distt Laltpur Uttar Pradesh =73

admeasuring 111.42 Sg. ML jointly Owned by
Mrs. Sarojwio Sri Prahlad & Mr. Rahul Yadav Sio
ari Pranlad, Boundaries: East: Plot of Jagat
Fiam, West: Plot of Chandrabhan Singh, North:
Passage, South: Plot of Devendra Singh
Possession Type: Symbolic

1,05,390.00

Single Storied Residential Building House No Rs. 18.03.2023 upta
121 (Ofd) New No. 156, Mohalta Laxman Ganj | 5:52.600.00 5.00pm
Mariya Bazar Jhansi, Uttar Pradesh Ris. 20.03.2023
admeasuring 37.30 Sq Mir Owned by Mrs.| 55.260.00 | 11:00AM to 02:30 PM
Ramkali Sen Wio Sri. Har Ram Sen [With unlimited
East: Part of Owners House, West: Road 3.96 extension of 5 min,
Mt Wide, North: House of Smt Indea Joshi durabon sach i the
South: Partof Owners House conclusion of the saka)
Possession Type: Symbolic

Date: 04-03-2023

Encumbrance if any - Mot known to the bank. For further details of the Sale Molice please refer the link "E-Auction” provided in Canara Bank’s
website (www.canarabank com) or contact the "Service Provider M/s CANBANK COMPUTER SERVICES LTD (CCSL) Mr. Pratap Kanjilal &
Mr. D D Pakhare, Contact no. 9832952602/9911293517/8898418010/080-23469665/9480691777; Emailid: eauctionfccsl.co.in

CIN : Le5110TN2014PLCO97T92

IDFC First Bank Limited

(erstwhile Capital First Limited and amalgamated with IDFC Bank limited)

Registered Office; - KREM Towers, 8th Fioor, Hamingion Rosd, Chetpet, CGhennai- 600031
Ted - +81 44 4564 4000 | Fax: +81 44 4564 4022

IE‘ IDFC FIRST
Bank

APPENDIX IV [Rule 8(1)]

POSSESSION NOTICE

(For immovable property)
Whereas the undersigned being the authorised officer of the IDFC FIRST Bank Limiled (erstwhile Capital Fiest Limited and
amatgamated with IDFC Bank limited) under the secuntization and reconstruction of financial assets and enforcement of Securty
Interest act, 2002 and in exercise of powers conferred under section 13(12) read with rule 3 of the Secunty Interest (Enforcement)
rules, 2002 issued a Demand notice dated 20.04.2021calling upon the bormower, co-borrowers and gquarantors 1.0evender Kumar,
2.5anjeey Kumar Garg, 3. Rajesh Kumar Garg, 4. Sushil Kumari Garg, 5. Madhugarg, 6. Manoj Kumar Garg, 7. Parveen
Kumar Garg, to repay the amount mentioned in the notice beingRs.11,87.6711.63)- (Rupees Eleven Lakh Eighty Seven
Thousand Six Hundred Eleven And Sixty Three Paise Only) as on 09-04-2021 within 60 days from the date of receipt of the
gaid Demand notice.
The borrowers having taiked o repay the amount, notice 15 hereby given §o the bomower and the public in general that the undersigned
has taken Symbolic possession of the property described herein below in exercise of powers conferred on him under sub — secion (4)
of section 13 of act read with rule 3 of the Security Interest [Enforcement) rules, 2002 on this 2nd day of March 2023,
The borrowers in particular and the public in general is hereby cautioned not 1o deal with the property and any deafings with the
property will be subject 1o the charge of the IDFC FIRST bank limited (erstwhile Capital First Limited and amalgamated with
IDFC Bank Limited) for an amount of Rs. 11,87 611,63/ (Rupees Eleven Lakh Eighty Seven Thousand Six Hundred Eleven
And Sixty Three Paise Only)and interest thereon.
The borrowier’s attention is invited to provisions of sulb - Section (8} OF Section 13 of the act, in respect of time availabée, to redeem
the secured aszels.

Description of the Immovable properties.

| Estate, Faridabad, Haryana Bounded As: Morth: Plot Mo. 218, South: Plot No. 220, East: Other Plat, West: Facing

 Date:2nd March 2023 Authorised officer
Place:Faridabad. IDFC FIRST Bank Limited
Loan Account No:386T12. (erstwhile Capital First Limited and amalgamated with IDFC Bank limited)

iAEI That Part And Parcel Of Residential Plot Bearing No. 219, Admeasuring 250 S4q. Yards, At Sector 37, Situated In Urban

financi“.ep..in .. .

Authorized Officer, Canara Bank

IDFC First Bank Limited
(arstwhile Capital First Limited, amalgamated with [DFC Bank Limited and presently knoam a8 IDFC First Bank Limited) Bank

CIN : LEST10TN2014PLCOSTTS2
Registered Office; - KRM Towers, 8th Floor, Hamington Road, Chedpet, Chenmai- 800031
Tel ; +91 44 4564 4000 | Fax; +91 44 4564 4022

Place: Jhansi

MNotice under Section 13 (2] of the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002

The following borrowers and co-borrowears availed the balow mentioned secured loans from IDFG FIRST Bank Limited (erstwhile
Capital First Limited, amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) The loans of
the below-mentioned borrowers and co- borrowers have been secured by the morigage of their respecive properties. As they have
faibed 1o adhere to the terms and conditions of the respective loan agreements and had becoma irregular, their loan were classified
as MPA as per the RBI guidelines. Amounts due by them to IDFC FIRST Bank Limited (erstwhile Capital First Limited,
amalgamated with IDFC Bank Limited and presently known as IDFC First Bank Limited) are menfioned as per respective
notices issued more particutarly dezcribed in the following table and further interest on the said amounts shall also be applicable
and the: same will be charged as per contraclual rate with effect fram their respective dates

Laan Mame of Section Outstanding
:I:: Account T{g::*f borrowers and | 13 (2) “TE"LTHE Property Address
: MNo. co-borrowers | Notice Date f;ﬁ] Natice
1 |24951062) |oaN |1 UMESH 15400 0003| 6099.257.911-| ALL THAT PIECE AND PARCEL OF SECOND
& | aGaNsT | BROTHERS FLOOR (WITHOUT ROOF RIGHTS), AREA
33872756 |pROPERTY| PROP NARESH MEASURING 185.09 0. MTRS. (COVERED AREA),
KUMAR SINGHAL AND TOTAL PLOT AREA 300 SQ. YDS. LE. 250,83
4 NARESH SQ. FT. BUILT ON PROPERTY BEARING NO. A-17
KUMAR SINGHAL (PLOT NO. 17, BLOCK-A), SITUATED IN THE
3. MITANSHI LAYOUT OF THE JHILMIL TAHIRPUR RESIDENTIAL
SINGHAL SCHEME, COLONY KNOWN AS “VIVEK VIHAR
4. KARTIK PAHSE-1, DELHI-110085, AND BOUNDED AS:
SINGHAL EAST: PLOT NO. 18 WEST: SERVICE ROAD
NORTH: ROAD 60 FT, WIDE, SOUTH: PLOT NO. 16

You are hareby called upon to pay the amounis to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated
with IDFC Bank Limited and presently known as IDFC First Bank Limited) as per the defails shown in the above lable
with confracted rate of interest thersupon from their respective dates and other costs, charges etc. within 80 days from the
date of this publication, faifing which the undersigned shall be constrained to initiate proceedings, under Saction 13 (4) and
sechon 14 of the SARFAES! Act, against the mortgaged properties mentioned hersinabove fo realize the amount due fo
IDFC FIRST Bank Limited {erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently
known as IDFC First Bank Limited). Further you are prohibited under Section 13 (13) of the said Act from transfermng the
said secured assels either by way of salellease or olherwise. Sl
Authorized Officer

IDFC FIRST Bank Limited

[erstwhile Capital First Limited, amalgamated with
IDFC Bank Limited and prasantly known as IDFC First Bank Limited)

Date : 04.03.2023
Place : NEW DELHI

FORM A

~ PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017}
FOR THE ATTENTION OF THE STAKEHOLDERS OF

MAGIC HOSPITALITIES PRIVATE LIMITED

*.|Name of Corporate Person Magic Hospitalities Private Limited
2 | Dabe of incorporabion of Corporale Perzon | 0Eth Fedruary, 2007
3| Aurthowity under which Carporate Registrar of Companies- NCT af Delhi
Perzon is incorporated fregishensd
4, | Corpovate idantily number { imdad liablity | 45200012007 PTC1 58742
idenlity rumber of Camporaba Peron
5. | Andress ol the registensd Office and W-513, Westem Avenug, Sainik Farms
Principal office (f any) of Corporate Parzan | Mew Dali- 110062
B | Liguidation commencernent dale of 2Tth February, 2023
Comarate Person
Nams, address, amail address, leleghaone | Name: Mr. Govind Kumar Seth
number and the repsirabon rumder of | A - nd Floar, Moaichand Towers, -Block,
the: Liguidaar Sectar-22, Noida-201301

Email: Wi magichosp@gmad.com

Mob.: 0a538E 1602

Reg. No.: [BBNIPA-001/IP-P-O 2581 2021-202 31 3632
§.|Last date for submission of dams 29th March, 2023
Ralica s hereby given that Magic Hospitalities Private Limited has commencad valuniary iquicationon
2Tih February, 2023,
The slakeholders of Magic Hospitalities Private Limited are herety called upon 1o submil a proaf of their
claims, amor before 294k March, 2023, iothe Liguidator at the addrass mendoned against ilem 7
The Enancial creckbars shall submil thair proal of ciaims by elactronic maans anly. Al ofer slakaholdars
ey submit he procd of claims in person, by past or by electranic maans.
Submiszion of false or migleading proafs of claim zhall atiract penalties.

Date: 03.03 2023
Place: Npida LiHar Pradash

Sd-
Govind Kumar Seth, Liguidstor
Reg. No.: IBBI/IPA-001/IP-P-02561/2021-2022/13832

'

FORM G
RE-ISSUANCE OF INVITATION FOR EXPRESSION OF INTEREST
FOR JAGAT REALCON PRIVATE LIMITED

OPERATING IN LIQUOR RETAIL BUSINESS AT DELHI

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
e NI BRR PR LA R

1.| Name of the Corporate Debtor | JAGAT REALCON PRIVATE LIMITED
| along with PANICINILLP No. | cin: u4sa00DL2008PTC172370

2| Address of the reqistared office | ATM Mo, 2 & 3 Pacific Mall, KP- Black,
Pitarmpura, Mew Dalhi- 110034

3.| URL of website NA

1| Detals of place where majonty | MNA
of fixed assels are localad

5. Installed capacity of main NA
| products! services
B.| Cuantity and value of main MNA
producis! services sold in last
financial year

7| Number of employees! workmen | 0

o

| Further details including last | 201, Second Ficor, Park View Complex,
available financial statements | Plot No. 48, Hasanpur, |.P. Extension,
[with schedules) of two years, |Delhi-110092
lists of creditors, rebevant dates
for subsaguant evenis of tha
process are available at;

8| Eligibdity far resolution applicants | Details can also be provided

| under saction 25(2)(h) of the on request through email:

| Code is available at cirp.jagatrealcon@amail.com

10 Last date for receipt of exprassion | 19-03-2023
of inferast

11| Date of issue of provisional list of | 23-03-2023
| prospective resolution applicants

New Delhi

14} Last date for submissian of
ohjectons o provisional st

13P‘i‘-:]|:Eb$ emall id ll:él Eu'h:ﬁ;iil.'El;H

28-03-2023

cin jagatrealeon@gmail. com, leveneet csi@gmail. com
Loveneet Handa

Resolution Prafessional for Jagal Realcon Privata Limaed

IBBI Reg. No.: IBBIIPA-DD2/IP-NO1043/2020-2021/13336
Regd. Add. with IBBI: 201, Second Floor, Park View Cornples,
Flof Mo, 48, Hasanpur, L. Extension, Dethi-11008:2

Emaill: ﬂm.iagatrnalcun-@gmail.c::urn. loveneet.ca@armail.com )

& -] HERO HOUSING FINANCE LIMITED

Registered Office: 09, Communily Centre. Bazant Lok, Vasant Vikar, Mew Delhi-110057.
Branch Office: 27, Community Cenire, Basart Lok, Vasani Yihar Naw Dethi-110057

PUBLIC MOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UNDER RULE %{1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Motice For Sale OF Immovable Property Mortgaged With Hero Housing Finance Limifed
(secured Craditor) Under The Securitisation And Reconstruction Of Financial Assets And
Enforcement OF Sacurity InterastAct, 2002
Motice is heneby given to the publicin general and in particular i the bomoweris) and guaranions) or
theiriegal heirs/ representatives that the below described immovable propenties margagedichargad
b e Secured Creditor, the passessien of which has bean laken by the Authorized Officer of Hero
Houzing Firance Limited (secured credilar), will be sold on 23-Mar-2023 (E-Auction Date) on "AS
I5 WHERE 5", "AS I5 WHAT IS™ and "WHATEVER THERE 15" bazis for recowvary of aufslanding
du=s from balow mantioned Borrowers, Co- Bomowars or Guarantors. The Reserva Prica and the
Earnast Money Dapasit is manfionad below. The sealed envelapa conlaining Demand Draft of EMD
for participeing in Public E-Auclion shall be submitted to the Authorised Officer of Hero Housing
Finance Lid, Onor bafore 22-Mar-2023 till 5 PM &1 Branch Cffice: 27, Community Centre, Bagant
Lok, Vasant Vinar New Delnl- 110057

Date :04.03.2023
flace: Delhi

Lean Mame of Borrower(s)! Go- Date of Type of Possession | Reserve Price
Account | Borrower[s) Guarantor|s) | Demand Motice | (Under Constructivell  Earmest
Ha. Legal Heir(s)f Legal Rep. | Amouwnt 3s on date Physizal) Money
HHFDEL | VINOD 30N OF HARIYA, 120812021 Rs.
HOU1300 RAJAVATI WIFE RS, 1716167 as Physical '_M
0801613 OF VINOD on 01032023 | Rs. 50,004/-

Description Of Property: Residential Flat Ma. 5.F- 1, 2nd Flooe Front Side, LIG, 'Without Roaf
Raghis, Situated On Plod Mo - 3 =111, BLF sakur Vibar, Wlage- Sadullabad, Pargana Ard Tehsi-
Loni, Disénct- Ghaziabad, Uttar Predesh-201102 (area Measuring 33.44 Sg, Mirs), Plof Ne- C 191
Bounded By: Mosth: Plot Mo, C =112, East: Remalrng Porticn Of Said Plol. Sowth: 30 FL Wide Road
‘Weast PlotMo, C -3

HHFDELHOU Hemani Kumar Soni, | 281172021 Rs. 20,95, 140/ Physical Rs. 13,50, 000-
1900003706 | Madhu Seni, Sunny Soni as on 032023 Lo Rs.1,35,000-

Description Of Property: FlatMo, T- 1, Third Floor, MG Front Left Side, Without Roof Rights, Plof

o T8 & 7T Khasra Mo, 588, Roval Garden Colany, Village- Dasna, Pargana- Dasna Tahsil And
District Ghazigbad, Uttar Pradesh- 201013, Having Super Coverad frea Measuring 968 53 F1, e
89,93 S5a. Mir. Plol Ma. T8 & 77 Bounded By: Morth: Other's Praparty. East Flal Ma. 78, South: 3 Mir
Wide Road, West: T Mir Wide Road

HHFDELHOU | Raju Son Of Shankar | 130772021 RS, 22,05, 485/ Fes.6,00,000!-
19000001688 | Lal, Maina Wife Of Raju as on 010303 R, 60,0000

Description OFf Property: Residential Flat No. FF- 1, First Floor Withowt Roof Rights, Situsied Cn
Plol Mo, 133, Housing Colany- SLF Vied Vikar, Block- C, Willage- Sadullabad, Pargana & Tehsil- Loai,
Destnct-Ghaziabad, Utar Pradesh - 201102 (srea Measuning 4180 Sg. Mirs,) Plot Mo 193 Bounded
By: North: Plot Mo, G- 184, East: Olhar's Praparly, South: PlatBo. G - 132, West: 3FL. Wide Road

HHFOELHOU Dalip Son Of Ram 1207700 RS, 19,30,572- R, 10,00, 000y
19000001560 | Charan, Rita Wile Of Dalip as on 01/03/2023 Rs.1,00,0001-

Description Of Property: Flat Mo, SF 1, MG, Sacond Floor without roof nights, |eft hand side,
siliated on south portien of Plal Mo-0-106, DLF Ankur Vibar, Vlage- Loni, Pangana And Tehsil- Loai,
Cistnct- Ghaziabad, Ghaziabad, Utlar Pradesh- 201102, {covered Areg Measuwing 425 Sg. FL e,
39,48 5. Mirs), the colany approved by GOA & Developed By DLF. Plol Bounded By:Norh: Porlion
of Zaid Plet East 18 FL Wide Road (5.1 F Road), South; Piat Ko, D-201 West 12FE Wide Road

Physical

Physical

e mae e e o n ron i

on Z3-Mar-2023 (E-Auction Date) between 2.00 PM to 3.00 PW with Smited extension of 10
minutes each. 1)The prescribed Tendes' Bid Farm and tha barms and conditions of sale wil be
avadable with the Branch Office; 27, Community Centre, Basant Lok, Vasant Vihar New Dedhi-
05T betwaan 10.004.m. 1o 5.00 p.m. an any warking day. 2)Tha immavable propedty shall nat be
sold below the Reserve Price, 3)Bid inceement amaunt shal be Rs. 10,0008 (Rupess Ten Thousand
Cinby). 1Al tha bids! berders submittad for the purchase of tha above prapearty shall be accompariad
by Eamnest Money as mentioned above by way of 3 Demand Draft favouring the *HERG HOUSING
FINAMCE LTD.” payablie at Dalhi. Tha Damand Drafis will be raturn o lhe msuccessiul biddars attar
ausction, SiThe highest biddier shall be declaned as sucoesaful bdder provided always that hefshe is
legalty qualified to bid and provided further thal the bid amoeunt is nol less than the reserve price. |E
shal be the discretion of the Autharised Officer to decling! acoeptance of the highest bid when the
prica affarad appears so clearky inradequale &5 10 make f inadvsabla kdo so.6)The  prospeciive
bidders can inspect the property on 16-Mar-2023 betwesn 11,00 4.8 and 2,00 P.M with pror
apacaitment. T The parson daclaned as a succasshul bidder shall, snmediately atber the dadaration,
deposit 25% of the amaunt of purchase money! highest bid which would inciude EMD amound o the
Authansad Offices wilken 24 Hrs. and in galault of such dapasil, the property shall farthwilh be put 1o
frash auctond sals by private reaty. B)in case the inital depos® is made as above, the balance
amound of the purchasar manay payable shal be paid by the purchaser b the Autharised Officer on
arbedore the 15th day from the date of confirmafion of the sala of the proparty, axclusive of such day
ar if the 158h day be a Sunday ar olber hiolicay, Ben on the firstoffice day afierthe 15thday. 9) In the
avent of default of any payment within tha period mentioned abews, the proparty shall be putto fresh
auction’ sale by privale trealy. The depesst including EMD shall stard forfeited by Hero Housing
Finance Lid_ and the defaulting purchas=ar shall lose all daims to the property. 10)The  above sale
shall be subject to the fnal approval of Here Housing Firance Lid, 11)Detalls of any encumbrances,
knoean fothe HERO HOUSIMG FINANCE LTD, towhich the property i liabla: Mod Knowen. Claims, if
any, which hawve been put forward 1o the property and any ofer krown particulars bearing on its
nafure and vabue: Mol known, 12fintaresied partias ara raquested to verify'confiom e siatubory and
other dues like SalesProperty tax, Electricity dues. and socety dues, from the respective
departmants /ollices. The Comparny does nol undarlaks any respansibiity of paymeant of any dues
anthe propesty, 13)TOS of 1%, & any, shall be payable by the highest bidder over the highest
decaned bid amound. The paymant fnsacs o b depasiled by e bagbest bidder in tha PaN of the
company and the copy of the challan shal be submitied to the company, 14)3ale is sincily subject o
the tarms and condiions inconporabad in 1P advartserment and in 1o the prescnbad bandes (o
15 The successiul bidden'purchaser shall bear &l stamg duly, registration f=es, and incidental
axpanses [orgaling sale cefihcaba regislarad as applcabla as perfaw. 16)Tha  Aulhonised Oificer
hes the absoiute right to accep or reject e bid or sdjcurn | pesipane ¢ cancal the tender without
asslgning any reason thereol and also lo modify any tarms ard conditions of [his sale withaul any
priar natce, 1T)inkzresied bidders may contact Mr, Raj Mishrea at Mob. Mo, 2971808385 during office
hours (10000AM to B0 PM)) or cocedinale imail on asseldeposal @ herohl com by menboming the
accountng, of property, 181Far amy ather details or for procedurs online training on e-guction the
prospective bdders may comact the . Servca Provider, Mis e-Procurement Technalogies Limited
{ductiontiger), Mob, :B173528727 & Phone : OD78-88136B42 |, Email |D:
Maulik. ghremali@auctiontger.nel. & supporliauctiontigernel. Please send your query on
‘WhatsApp Mumbar-817 3528727

15 DAYS SALE NOTICE TO THE BORROWER 'GUARANTOR MORTGAGOR

The abeve menlioned BorrowarMorlgageruaranlors are hersby noticed o pay e sum as
menfipned in Demand Motics under section 13{2) wih s on date interast and expenses hefore tha
dabe of Auclion faling which [he propedty shall be auclioned and balance dues, if any, will ba
recoered with infenast and cost from you
For  detalled ferms and condilions of the sale, please refer 1o the nk pravided an
https;luat herchomefinance,in'here_housing'other-natice  on Hero Housing Financa Limited
[ Setuwred Craditar's) websile .o waw.herohousingfinance.com

Far Hero Howsing Finance Lid.
Date: 04-Mar-2023 Authorised officer, Lakshay Chuttani , Mob- 9878520809
Place: DelhilNCR

Emall;azseldisposali@herohfl.com
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